FORM A
PUBLIC ANNOUNCEMENT
( Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017 )

FOR THE ATTENTION OF THE STAKEHOLDERS OF WESTERN UNION PAYMENT SERVICES (INDIA) PRIVATE LIMITED

1 |INAME OF CORPORATE PERSON Western Union Payment Services (India) Private Limited
DATE OF INCORPORATION OF CORPORATE
2
2 PERSON 28 March 2012
AUTHORITY UNDER WHICH CORPORATE
3 Registrar of Companies, Mumbai

PERSON IS INCORPORATED / REGISTERED

CORPORATE IDENTITY NUMBER / LIMITED

4 JLIABILITY IDENTITY NUMBER OF CORPORATEJU65900MH2012PTC228826
PERSON

ADDRESS OF THE REGISTERED OFFICE AND

F ildi Floor, Unit G-101, Bandra Kurl
5 |PRINCIPAL OFFICE (IF ANY)OF CORPORATE ortune 2000 Building, Ground Floor, Uni 01, Bandra Kurla

PERSON Complex, Bandra (East), Mumbai, Maharashtra 400 051
LIQUIDATION COMMENCEMENT DATE OF
® |corporare pERSON 28 November 2023

Name : Dhanshyam Patel

) Address : 322, Zest Business Spaces, MG Road, Ghatkopar East,
NAME, ADDRESS, EMAIL ADDRESS, |[Mumbai 400 077

7 |TELEPHONE NUMBER AND THE REGISTRATION JEmail - vliig.wu@gmail.com / dpatel@ckpatel.com

NUMBER OF THE LIQUIDATOR iPhone - 022-25083300

Reg No. - IBBI/IPA-001/IP-P01373/2018-19/12155,

AFA valid till 20/10/2024

8 |LAST DATE FOR SUBMISSION OF CLAIMS 28 December 2023

Notice is hereby given that the Western Union Payment Services (India) Private Limited has commenced
voluntary liquidation on 28 November 2023.

The stakeholders of Western Union Payment Services (India) Private Limited are hereby called upon to submit a
proof of their claims, on or before 28 December 2023, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other sta keholders may submit the
Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator: D
Place: umbai
Date: 30 November 2023
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FORM A
PUBLIC ANNOUNCEMENT

(Reguwlation 14 of the Insolverncy and Bankruptcy Board of India
(Woluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTIOMN OF THE STAKEHOLDERS OF

WESTERM UNION PAYMENT SERVICES (INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS

1_[ Mame of Corporate Person Western Union Payment Services (India)
Private Limited

2. | Date of Incorporation of Corporate | March 28, 2012
Person

3. | Authority under which corporate Registrar of Companies, Mumbai
person is incorporated [/ registered

A | Corporate dentity Mumber of US5900MHZOLPTCZ28826
Corporate Person

5. | Address of the Registered Office Fortune 2000 Building, Ground Floor, Unit G-101,
and Principal Cffice OF Corporate Bandra Kurla Complex, Bandra (East), Mumbai,
Person Maharashtra 400 051

.| Liguidation commencement date Movernibber 28, 2023
of Corporate Person

7. | Mame, address, email address, Mame @ Dhanshwam Patel
telephone number and the Address @ 322, Jest Business Spaces, MG Road,
registration number of the Ghatkopar East, Mumbbai 00 O7F 7T
liqquidator Ermail - wligq.wu@gmail.com [/ dpatel@ckpatel.oom

Phone - 022-25023300
Reg MNo. - IBEI/IPA-ODL/ IP-POLITI/ 200819,/ 12155,
AR valid till 20,/ 10/2024

=_| Last date for submission of claims | December 28, 2023

Motice is hersby given that the Western Union Payment Services (India) Private
Limited has commenced voluntary liguidation on 28 November 2023,

The stakeholders of Western Union Payment Services (India) Private Limited are
hereby called upon to submit a proof of their claims, on or before 28 Decamber
2023, to the liguidator at the address mentioned against item 7.

The fimancial creditors shall submit their proof of claims by electronic means anly.
All other stakeholders may submit the proof of claims in person, by post or by
elactronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liguidator : Dhanshyam Patel
Place : Mumbai
Date : November 30,2023
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